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N tional B nk h 
soiled ourrency note w tJ s. 
20.000/" were found mi 'ng from 
the locker of j ts Pa liament tree 
Branch recently. H wGver, certain 
sho ges h ve b en not' ed in th 
b lane kept in the currency ch t 
at P rliameut tI-eet, .w e1hi. 
The p . tion re rwn th,i i in" 
dicated b 1 v. . 

In the third we k f Oct er, 
1982, Reserve B nk f Indi tarted 
ch~king th cash bal nces at the 
Parliament trcet, w dhi Ul'-
rency Che t, nl i ai ned by th 
Puqiab N tional Bank. Of th 
total amount f . . 47. 378 crores 
stored there, a sum of R . 47.5603 
crp as had been counted upto 16th 
Februay, I 3. ttl short ge of 
Rs. 76,828/- has b e-n fo od. Th 
countin of the h L-1.nc am tnt i in 
progt·e . . ' 

Punjal) 
lodg d an 

atl onal Bank has already 
.I.R. with tl ~ 1 cal 

police on 3-I -8 in c nncction with 
the shortages dct ct d. The bank 
has al 0 suspend. two cac;hi rs and 
one cash p on who are suspe t d 
to be rc ponsill for the ~hortagc5 . 

Governm nt have advi d th.e 
Reserve Bank of lndi a nd th~ 
nationali eel b nks t tigh t n th 
administrative arran Cln nts and 
ensure strict ob rval1ce of the ins-
truction on th . su bj ct wi th a view 
to preventing such 1 es. Th e 
serve B nk of India has also a ked 
th PW1jab Natio:1al Bank to ord 
a thoro'.lgh inv tilg tion t find ut 
the circum tances und.r whi h th. 

. 10 es have (Iccurred a d fix re n i-
bility. Th Pw ~ab Nati nal Bank 
apart from i suing revi cd guid tin 
~ r strengtlvm.i n _ trol a p of 
th . man gcmcn t of curt n y ch ts 
has als ordered an internal enquiry 
into til. matter. 




